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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Tuesday, 25 February 2025 / 06 Phalgun 1946 (Saka)

Shri Vijender Gupta, Hon’ble Speaker in Chair.

Laying of Copy of Hon’ble Lieutenant Governer’s Address :

Secretary, Legislative Assembly laid on the Table of the House, a copy of Hindi
and English version of the Hon’ble Lieutenant Governor’s Address delivered on
25™ February, 2025.

Papers laid on the Table:

Smt. Rekha Gupta, Hon’ble Chief Minister laid the copies of the Report of the
Comptroller and Auditor General of India on ‘Performance Audit Report on
Regulation and Supply of Liquor in Delhi’ relating to Government of NCT of
Delhi (Report No. 1 of 2024) (Hindi & English) on the Table of the House.
Hon’ble Speaker made a statement regarding background of laying the report of
Comptroller and Auditor General of India on the table of the House.

The Following Members also expressed their views :

Shri Arvinder Singh Lovely

Shri Ashok Goyal

Shri Raj Kumar Bhatia

Smt. Poonam Sharma

Shri Kulwant Rana

Shri Anil Kumar Sharma

Shri Tarvinder Singh Marwah
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The Chair adjourned the House upto 2:00 PM for Lunch-Break.
House reassembled.
Hon’ble Speaker-in-Chair.

8. Shri Manjinder Singh Sirsa, Hon’ble Minister

9. Shri Ashish Sood, Hon’ble Minister

Motion of Thanks on Lieutenant Governor’s Address :

Shri Manjinder Singh Sirsa, Hon’ble Minister moved the following Motion:
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his
address delivered to the Assembly on 25" February, 2025”.

Shri Harish Khurana, Hon’ble Member seconded the Motion.

Shri Manjinder Singh Sirsa, Hon’ble Minister informed the House that Shri
Sajjan Kumar, Former Member of Parliament had been awarded life imprisonment
by the Hon’ble Court in connection with 1984-Anti-Sikh riots.

Taking the sense of the House, the Chair extended the sitting of the House for two
days i.e. 28" February, 2025 at 2.00 PM & 03" March, 2025 at 11.00 AM.



9. 0225PM

10. 2.39 PM
11. 2.39 PM

Delhi

Shri Pravesh Sahib Singh, Hon’ble Minister drew the attention of the House
towards the indecorous and disruptive conduct of the following Members of
Opposition during the Address of Hon’ble Lt. Governor and moved that strict
action be taken against them for creating pandemonium in the House and
disturbing the proceedings:-
1. Shri Aaley Mohammed Igbal
2. Chaudhary Zubari Ahmad
3. Shri Anil Jha
4. Dr. Ajay Dutt
5. Shri Gopal Rai
6.  Shri Imran Hussain
7. Shri Jarnail Singh
8. Shri Kuldeep Kumar
9. Shri Mukesh Kumar Ahlawat

10. Shri Prem Chauhan

11. Shri Punardeep Singh Sawhney

12. Shri Pravesh Ratn

13. Shri Ram Singh Netaji

14. Shri Sanjeev Jha

15. Shri Sahi ram

16. Shri Som dutt

17. Shri Veer Singh dhingan

18. Shri Surendra Kumar

19. Shri Vishesh Ravi

20. Shri Virender Singh Kadian

21. Ms. Atishi
Shri Abhay Kumar Verma, Hon’ble Member stated that as per code of conduct for
members during Lt. Governor’s Address mentioned in the Fifth Schedule of
‘Rules of Procedure and Conduct of Business in the Legislative Assembly of
National Capital Territory of Delhi’, “if any member interrupts or obstructs the
Lieutenant Governor’s Address to the House either before or during or after the
Address, while the Lieutenant Governor is in the House, with any speech or point
of order or walk out or in any other manner, such interruption, obstruction or
show of disrespect shall tantamount to an act of disrespect to the Lieutenant
Governor and may be considered as a grossly disorderly conduct on the part of the
concerned member/members and a contempt of the House which may be dealt with
by the House subsequently on a motion moved by the member.”
He seconded the motion moved by Shri Pravesh Sahib Singh, Hon’ble Minister
and moved an amendment that the above mentioned Members of Opposition be
suspended from the House for three sittings.
Shri Ravinder Indraj Singh, Hon’ble Minister also expressed his views in support
of the Motion.
The Motion was put to vote and adopted by voice-vote.
The Chair announced that in view of the Motion passed by the House, 21 Members
of the Opposition are hereby suspended from the House for three sittings i.e. 25™,
27" & 28" February, 2025.

The Chair greeted the House on the eve of ‘Mahashiv Ratri’.

The Chair adjourned the House upto 11.00 AM on Thursday, 27% February,
2025.

Ranjeet Singh

25" February, 2025 Secretary
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